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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQ5) DELHI _

O R D E R

In partial modlfiction of earlier orders, the following Committees are hereby re-consl:ituted/
re-designated with immediate effect :-

_COM1\'i_I'I_'[I‘EES I*_Q11_ceminA_L DISTRICT
TISJ-IAZARI comers compusx

‘ \
S.No. Name of the Committee Name ofJudicial Officer Designation ‘

l

Sub-Committee for Digitization ’ra,{éh_n*,_:ch§i_ge My 7 _ "7
1 a 0 O

Ms. Sana Khan, Civil judge-05 (Central) ¢11ai1'P°1‘5°\'l

°f Judicial R°¢°1'd °f igitlzation Cell, T15 Hazarz Court _ Member

Delhi Famuy C°u"ts' i s. Kiran Malhotra, SJA, Family Court (HQ),
warka i i i i I

Member
-"
I

€
g _

h. Manoj Kumar
Centralized Monitoring istrict judge! Conun.Court-257 (Central) ; Chairperson I

Committee on FAQs 11. Ajay pandey
islrictjudge, Comm.Court-10 (Central) l Member

A h.”Abliisl17el< Kumar as r
hiefJudicial Magistrate (Central)___ Member

s. Upasna Silllja Member

s Tame. Smgh ACJM 02 (Central) Member

3 Accessibility Committee to deal
with all issues relating to the

C]-cum-RC (Central)

trh. Rajesh Malik, District Judge-06 (Cen al) 3 C
H.NO-O11-23832479 ‘ hairperson

s. Upasna Satija, SCJ-cum-RC
H.No-011-23832441 Member

Person's with Disability. s. Tania singh, ACJM-02 (Central) -
PH.NO. O11-23913§_O_j_V __ _ _ W_

Member

h. Gaurav Sharma, Advocate
H-11,9-"344-7293054 _

Member

h. Dharmender Kumar Rawat, if
JA in Accounts Branch (Central) Member

h. Sandeep Chand,
istrict system Administrator

_ _ ll-N°“9_9__9£'7}-10157 _ ,,___,_
Member

4-
Committee for Supervise the

h. Deepak Garg
istrict Judge, comm.Court~09 Chairperso

- (Cfi'li‘I‘?-1)) _ _
1'!

d. Officer In-Charge, Record Rooms
weedin out of Records. (Sessions, Civil & Criminal) (Central) Member

g s. Upasna Satija,
_¢.T-¢11,1'!'l:R§, (Central)

Member

clrninistratiue arses (Judicial) C Z
ecord Rooms (Sessions, Clv-ll & Criminal),

(Central) C __ C __ _
Member

5 District case Management isn~1ctJudge,Comm.Court-og (Centra1)_ ________ _

District Judiciary)

rlncipal District 8: Sessions Judge (HQs) Chairperson
I1. Deepak Gare H Member

C°""T|mee h. Murari Prasad Singh,
udge Family Court(Central) Member

‘ ‘(To work as per the Actio h_ Abhishek Kama. ’ W"
Planfor Arrears Reduction i hiefJudida1Magl§g.ate (centmn 7 1* 7 Member

s. Upasna Satija, SC]-cum-RC (Central) ‘Memb er

W W 7 s. Tapasya Agarwal, Secretary, DLSA (Central) ; Addl. MembBI‘

However, the correspondence with the Hon'ble High Court w be done only
undersigned. . ‘gm’ ;\/*\

(SANJAY GARG-I

through the

Principal District & Sessions Judge (HQs)
Delhi
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No. 6 P gab F.1(3)/Gaz/2024 Dated,De1hi the ,3‘ 'Qa 2 ‘i
Subject:— Re-constitution of Committees.
Copy forwarded for information & necessary action to:-
The Registrar General, I-Ion’ble High Court of Delhi, New Delhi.
The Principal District & Sessions Judges, all court complexes Delhi/New Delhi/Rouse Avenue.
The Principal Judge, Family Courts (Hqs), Dwarka, New Delhi.
The Officers concerned.
Sh. Umed Singh, DistrictJudge, Comm.Court, North, Rohini Courts, Delhi.
Sh. Harjeet Singh Jaspal, Officer of DI-US, Presently under tarining, Delhi Judicial Academy, Dwarka.
Sh. Anuj Kumar Singh, CJM, New Delhi District, Patiala House Courts, Delhi.
Ms. Rashmi Gupta, Officer of DHJS (Under Training), Delhi Judicial Academy, Dwarka, New Delhi.
Ms. Neha Pandey, JSCC-ASC_]—GJ, West District, Tis Hazari Courts, Delhi.
Ms. I-Ielly Fur Kaur, JMFC (Mahila Court)-05, West, Tis I-Iazari Courts, Delhi.
A0(J)]AO/Branch In-Charge, all branches of (Central) Tis Hazari Courts, Delhi.
The PS to the undersigned. /
The Website Committee (Englishfl-Iindi) Tis I-Iazari Courts, Delhi.
The R&I Branch (Central) for uploading on LAYERS.
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, Principal District 8: Sessions judge (HQs)

Delhi 5/
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